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21 Baldeva 

22 Pigut 

23 Bagad 

24- Shingoda 

25 Raw 1 

26 Sani 

27 Godabad 

28 Amipur 

29 Ghodadhari 

30 Hiran 

31 J angadia 

32 Bukhi 

33 Wankkshwar Ehey . 

34- Rajwal 

35 Mitti 

36 Dam on Nani Vchia! 

37 Lakhigam 

38 Kabutari 

39 Sankara. 

40 Dholi 

41 UID2.ria 

42 Shedhi Bnmch Extn. 

43 Lift Irrigation Schemes 
from riv('rs and c:.mal 

II. Irrigal ioTl Potential 
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(i) Totds of ultimate potrnti,J of 43 Ml dimll illig .tiul lCj< cts 268· 31 11. USH 
hectares. 

(ii) Anticipated potentia.l created upto June, IgCS l ff( m tl f (" 43 
medium projects. 

or 2.681akh 
heclares. 
tho USLn d 
hectues 

o· 37 la kh 
hectares. 

Unauthorised Construction 0,( Houses 
on Land Allotted to W.K.S. Coopera-

tive House Building Society 

3597. SHR'I KAMAL NATH: Will 
the Minister of WORKS AND HOUS-
ING be pleased to refer to the reply 
given to Unstarred Question No. 1345 

or ay 

on 30 Novemb&r, 1981 regarding hand-
ing over of land allotted to was CO .. 
opera ti ve House Building Society and 
also Unstarred Question No. 2347 on 
18 October, 1982 regarding unnutho-
rised construction of lIouses on land 
allotted by WHS Coopera1ive House 
Building Society and state the reason. 
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!for the delay in furnishing the infor-
~mation? 

'THIE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUS-
.ING (SHRI MOHAMMED USMAN 
_ARIF): Detailed clarifications had to 
be obtained from the DDA before rep-
lying to Unstarred Question No. 1345 
on 30-11-81 as was stated in the imple-

. mentation statement for fulfilling the 
assurance given in respect of this 
Question. 

As regards question No. 2347 for 
18-10-82, the information was not re-
ceived in time from the DDA for ans-
wering the Question on 13-10-82. How-
ever the assurance given in respect 
of the question was fulfilled within the 
prescribed time limit of three months 
on receipt of the report from the 
OOA. 

Meeting of Governjng Bod.)' of leAR 

3598. SHRI SURYA NARAYAN 
SINGH: Will the Minister of AGRI-
CULTURE be pleased 1.0 state: 

(a) whether a meeting of the Gov-
. erning Body of l.C.A.R. was h eld on 
November 18, 1982; 

(b) if so, the agenda discussed' 

(c) decisions taken in the meeting~ 

(d) whether a 600 page report sub-
mitted to the Governing Body of the 
I.C.A.R. regarding affairs of the Sheep 
Institute was plac d for (liscUS5ion; 

(e) if 50 the main 'Ooints of the re-
port; and 

(f) conclusions drawn on the b':l.sis 
of the report? 

THE l\.HNISTER OF AGRICUL-
TURE (RAO BIRENDRA SINGH): (a) 
Yes, Sir. 

(b) The Jyotirmoy Basu Committee 
Report was discussed .jn the meeting. 

(c) The recorn.rnendations of the Go-
verning Body are still under considera-
tion for taking final decisions thereon. 

(d) Parts I, II and III of the jyo-
tinn'6Y Bosu Committee Report were 
sent to the Members of the Governing 
Body for discussion in the meeting. 

(e) High rate of mOirtaIlty of Sheep 
at the Central Sheep & Wool Research 
Institute, A vikananagar (Raj asthan) 
and the Sheep Breeding Farm. Tal 
(Himachal pradesh) and related mat-
ters like non-availability of vaccines 
and diagnostic agents in time, treat-
ment of sick animals, post-m ortem 
examinations, disposal ·of 5kjns and 
wool, supply of feed and fodder, work-
ing of the All-India Coordinated Re-
earch Project on Sheep Breeding. 

write off of losses, etc. are the main 
points brought out in the report. 

(f) No final conclusions on the re-
port have been arrived ~t till now as 
brought out at part (c) rtbove. 
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